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Alleged attacks on the workers of BJP and RSS in Kerala

31, g f. Jeoge (TERTS): SUMHTRT S, 9gd A1 § SUd! gvEre Idl §
fe ST 1l BT I8 fAWR AT &1 H DI 3R 3MTh AEGH I qaG DI &
PR W JARWAT, AFTRME], TH7 AR G 31 favd v8 7eHl 9 Sl Wy fqe@Ray
31 BT &, SUD! AR B HIAT el g H P! ga1 el § & I gen
3R ¥ I Y el &1 27 FhER, 2009 Bl A H AR JURA HIUA P 3fd galls
B R d@l 7 AR (R, e fGF-387s 81 @1, =1 dwl o feyge § —
YA S, T ga1 9 39 3 &, 15 A1, 2016 B S9N BIUF & SrIGAIsI bl
7 acdl 9 feq-g8re AR ARML, § S dcdl & aR H ¥eq Bl GoId HRAT drsdl gl

ITFHTART Sff, 9 S € {6 A8 78 § el H 5 WHR A & 918 SeH
RN O STHAT 524 B9¢l 8Y &1 JANTST, Y2RTE, B &1 89, Aldell $I IdTs AR
BIE-BIC I, S I AT FH B ARG § O o, S0l W) 89l B oed
I TN HEIGH, 3G Tb Al ANl Bl BT Bl TS, N T AT 81 PR, Sl
BIeT 9T 7d &, g81 10 AT BT TP dShl JRYAUT &I IRGT H ST &1 AT, ISP
FHUR BT BR AT AT Y ERAIC ¥ of SIMT US| ... (@AYH)... g TSl 1 S
B Bl ..(TGET)....

SHRI TAPAN KUMAR SEN (West Bengal): What is this going on, Sir?

...(Interruptions)... What are you going to expunge now? ...(Interruptions)...

s1. g @, deogs: d8ley, § Ud TR a1d @ SR 3MMUBl & SHivd
AT TRl Gl ...(FAHH)....

SHRI K. K. RAGESH (Kerala): He has taken a party's name. ...(Interruptions)...

s1. faa @Y. wEegs: § f6d &1 9m T o gl L@ad)... § Ue Wk
I B 3R IMMUBT LI BT HIAT AT g ... (FALTH)....

AEIGY, RTea=IqRA H AT R M W, JRAH FAS Bl Afeel, AR ST
91t & ARAIRG! Al & Hrddhdl 8, S AlelNe fHar M1l ... (Faem). .

MR. DEPUTY CHAIRMAN: Listen. ...(Interruptions)... If you allegate against
any party, [ will expunge. ...(Interruptions)...

S1. faa @, wEegs: 9818y, 30 SHaX) Bl ST B & oY IAD HUR
299 STl T . (FAYTH). ..

MR. DEPUTY CHAIRMAN: Don’t allegate against any party. I will expunge.

...(Interruptions)...

s1. faa @ aswgs: q48i9y, § Ul gaml dEdl § 6 udamrs, R,
fream=IyRH, PR 3R S g7 H#3Al Sft & &= & g URIg, Yo R AR dere &,
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g R Al |, oI 31 "igeell uR, R o | gford 9Eel & Afga g,
S WR gHol By MYl w14 fTal § 59 R8BI g9l Bl RSN g © MR STHT
100 S8l W qHasi 4 gsl

ARIGY, § UG AIH ¥ |ad § del dIedl § b 26 S HI S Ad! acl
& PO AN A, Sl hdle hells, I9h BRUT Wl IRYATH 3R 3 AT FER
F BRIGAST TWR g4 U Bl

SHRI K. K. RAGESH: He is misleading the House. ...(Interruptions)..

S1. foa &, wEerge: H onud AegH A YS! SR FET Bl AT ATBT HRAT
Tredl § fb A Ol IFRIE & 9 8, S B & il @ f 4R AR €, o
& AN BT W FAT PRI &, STh RISATH WG &b AN Sl Bl YT M Bl ol
AT MY AfTg A Sl IMRINET & ded &, S Siad H [qeary 81 -, S gHT
e HI fGF-TBIS TFeRM &R &, 9% IR H ...(qau™)...

MR. DEPUTY CHAIRMAN: All right. Your time is over. ...(Inferruptions)...

SHRI AJAY SANCHETI (Maharashtra): Sir, I associate myself with the issue
raised by the Hon. Member.

SHRI RITABRATA BANERJEE (West Bengal): He has taken the name of RSS.
This should be expunged. ..(Interruptions)..

SHRI TAPAN KUMAR SEN: You also take this on record. After the * came
to power in Kerala, more Left cadres have been killed. This is a matter of record.

...(Interruptions)...
MR. DEPUTY CHAIRMAN: Okay. I will go through the record. ...(Interruptions)...

SHRI TAPAN KUMAR SEN: They were killed by the * after the * came to

power in Kerala. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: If he has alleged against against any party regarding
the killings, that is expunged.

SHRI TAPAN KUMAR SEN: It can be checked up, after the * came in Kerala,
more Left cadres have been killed. That is the toll by * ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Has he said that the Kerala Government is

responsible? ...(Interruptions)...

SHRI TAPAN KUMAR SEN: They are there to create destability in the State.

...(Interruptions)...

* Expunged as ordered by the Chair.



28 Matters raised [RAJYA SABHA] with permission

MR. DEPUTY CHAIRMAN: In any case, ...(Interruptions)...

SHRI K. K. RAGESH: Sir, I can give you the names of the people who have
been killed. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Let me say ...(Interruptions)...
SHRI K. K. RAGESH: Why are they not talking about that? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Ragesh, sit down. ...(Interruptions)... Mr.
Ragesh, sit down. ...(Interruptions)...

SHRI K. K. RAGESH: Immediately, after the Assembly elections, Raveendran
was killed. ...(Interruptions)... Why are they not talking about that? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Okay. ...(Interruptions)... 1 will deal with that. Sit

down. ...(Interruptions)...

SHRI K. K. RAGESH: Why are they not talking about the killings of Dhanaraj
and Mohanan? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: You please sit down. ...(Interruptions)... Sit down.

...(Interruptions)... It is not going on record. ...(Interruptions)...
SHRI K. K. RAGESH: *

MR. DEPUTY CHAIRMAN: It is not going on record. ...(Interruptions)... The
matter is ...(Interruptions)... Now, please sit down. ...(Interruptions)... Mr. Ragesh,
sit down. ...(Interruptions)... 1 ask you to sit down. Listen, if there is any allegation
in that statement against the Government or any party, from either side, it will
be expunged. Don’t worry. ...(Interruptions)... A mere statement ...(Interruptions)...
Sit down. ...(Interruptions)... I am on my legs. Sit down. I am saying if there is
any allegation regarding this matter against any party or the Government, it will
be expunged. I will go through it. There is no doubt about that. Number two,
...(Interruptions)... mere statement of a certain death during a period, that is okay.
There is nothing wrong about that. But if it is alleged that the Government is
responsible or a party is responsible, I will expunge that, whether it is from this

side or that side. Okay, now next is Shrimati Jaya Bachchan. ...(Interruptions)...

DR. SUBRAMANIAN SWAMY (Nominated): But, Sir, Kerala is a disturbed

area. ...(Interruptions)...

SHRI K. K. RAGESH: Sir, why are they not talking about Mohanan, who was
killed? ...(Interruptions)... Why are they not talking about Raveendran, who was
killed? ...(Interruptions)...

* Not recorded.
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MR. DEPUTY CHAIRMAN: Now, Shrimati Jaya Bachchan. Don’t encroach upon

Shrimati Jaya Bachchan's time. Sit down.
Alleged misbehaviour with eminent cinema artists in Rajasthan

SHRIMATI JAYA BACHCHAN (Uttar Pradesh): Sir, our Constitution is based
on the principles of freedom of speech and dignity of citizens. Freedom of speech
and dignity of citizens is something which makes us a vibrant democracy with
values and strong fundamentals. But recently, there has been growing intolerance in
our country. A selected few, assuming that they represent the masses, under certain
political patronage, have started taking law and order in their hands. They have no

respect for the constitutional values or law and order.

The film fraternity has long been fighting this menace with little or no support
from the Government. The film industry creates large number of employment
opportunities, and any such disruption affects the earnings, growth and employment
generation within the industry apart from throttling creativity. The film fraternity,
which strives to bring fictional stories to people through creativity for the sole
purpose of entertainment with some moral and social message, has been a soft target
for these anti-social elements. Sometimes they are threatened; sometimes the films
are not allowed to be screened; sometimes the sets are vandalised; and sometimes it
takes a violent turn as happened in Jaipur recently. This threatens the future of art
and creativity in our country and, in turn, curtails our freedom. ...(Interruptions)...

I would request Anand Sharmaji not to speak. You are disturbing me, Sir.

I would like to bring to the notice of the House a recent incident that happened
on the sets of Padmavati, which is a film. In that incident, Rajput Karni Sena — if
you want to expunge, you can — not only physically assaulted its director Sanjay
Leela Bhansali but also damaged the expensive film equipment on the sets. Sanjay
Leela Bhansali is a world-renowned director and has made some great films. I don’t
need to mention the names. He had also staged the same subject ‘Padmavati’ as opera
in theatre Du Chatelet in Paris in 2008 and was the first Indian director to do so.
Post the incident, neither the State Government nor the Central Government condemned
the issue or took action. What message are we sending to the film fraternity, which
is one of the most important and vibrant ambassadors of the country? Creativity
should not be subjected to such treatment. I strongly condemn this incident and

urge the Government to take strong action. ...(Interruptions)... 1 have not finished.

MR. DEPUTY CHAIRMAN: Time is over. ...(Interruptions)... Time is over.

...(Interruptions)...



